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LoSSBS DUll TO CLoStnu! OP stmi CANAL 

*390. SHRI M. L. SONDm: Will the 
Minister of EXTERNAL AFFAIRS be 
plO8led to state : 

(a) whether Government have enquired 
into the financial loss to Indian interests 
as a result of the closure ot the Suez Canal: 

(b) If so. the result thereof; and 
(C) the steps which have been taken by 

{iovernment to minimise Indian lOSSeS 7 
1'hE DEPUlY MINISTER IN THE 

MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
and (b). As already stated in answer to 
Unstarre4 Question No. 8350 on 24th 
April. 1968. while it is not possible to estl-
male the loss. India is incurring an addi-
tional expenditure ,of an estimated 22.'· 
million Rupees per month because of tho 
higher freight charges which have to be 
paid for our import~ from tho West. Since 
statistics of freight paid on exports are 
not maintained. it is not possible to assess 
the additional expenditure incurred on our 
exports. 

(c) Government have succeeded in get-
ting the surcharge on freight rates reduced 
by ahout 2t to 5 per cent. 

COMPULSORY MILITARY TRAlNlNo 

3058. SHRI BABURAO PATEL: Will 
Lhe Minister of DEFENCE be plea*d to 
,tate : 

(a) the number of fully trained citizen. 
in militarY training and/or in use of fire-
arms in the N.C.C., Territorial Army, 
Civilian Rille Training School and Home 
Guards. separately, so far; 

(b) whether Government have ever con-
sidered the necessity of giving compulsory 
militarY training to all adults; and 

(e) if not. the reasons therefor? 

nlE DEPUTY MINISmR IN THE 
MINISTRY OF DEFENCE (SHRI M_ R. 
KRISHNA): (a) The numbers aro as 
follow~ :-

(i) N.C.C~26,96.400 
(ti) Terrl/oritzl Army--40.288. 

This is the present slreIIgili: fipres of 
thoee, who have retired/resigned from the 
Territorial Army. are beiDg collected I1Id 
will be laid on the Table of the House. 

(iii) Civilian Rifle Training School. 
There is no Ovilian Rifle Training 

School; but. about 1,87.000 civilians Were 
trained under the Civilian Rifle Training 
Scheme up to the end of 1966. Further 
data will be collected and laid on the Table 
of the House. 

(iv) Home Guard~2,91.608. 
(b) The variety of schemes mentioned 

above are available for providing military 
training or training involving the use of 
fire-arms to the people at Jar.,. These 
provide an ample base for the needs of 
defence in an emergency. Any scheme 
of compulsory military training due to the 
vastness of the country's population is 
fraught with difficulties of management in 
finding defence personnel and equipment 
required for training and expense. It is 
doubtful if there is any real necessity for 
b'uch a scheme. In the circumstances. it is 
practical wisdom to proceed on the Umitecl 
basis, indicated above. 

(c) Doe. not arise. 

"'Tlff;rlff ~ fm~ .of if 
af~ m n 
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